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Seventh Report of the Committee on ‘Demands for Grants (2025-26)
pertaining to the Department of Chemicals and Petrochemicals; and

Eighth Report of the Committee on ‘Demands for Grants (2025-26)
pertaining to the Department of Pharmaceuticals.

REPORTS OF THE DEPARTMENT-RELATED PARLIAMENTARY STANDING

COMMITTEE ON FINANCE
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Eighth Report of the Committee on ‘Demands for Grants (2025-26)" of the
Ministry of Finance (Departments of Economic Affairs, Expenditure, Public
Enterprises and Investment & Public Asset Management);

Ninth Report of the Committee on ‘Demands for Grants (2025-26)" of the
Ministry of Finance (Department of Revenue);

Tenth Report of the Committee on ‘Demands for Grants (2025-26)" of the
Ministry of Corporate Affairs;

Eleventh Report of the Committee on ‘Demands for Grants (2025-26) of the
Ministry of Planning;

Twelfth Report of the Committee on ‘Demands for Grants (2025-26)" of the
Ministry of Statistics and Programme Implementation; and

Thirteenth Report of the Committee on ‘Demands for Grants (2025-26)" of
the Ministry of Finance (Department of Financial Services).

REPORTS OF COMMITTEE ON PUBLIC ACCOUNTS

DR. K. LAXMAN (Uttar Pradesh): Sir, | lay on the Table, a copy each (in English and
Hindi) of the following Reports of Committee on Public Accounts (2024-25):-

Tenth Report on Action Taken by the Government on the Observations/

Recommendations of the Committee contained in its Eighty-fifth Report (Seventeenth

Lok Sabha) on “Irregular Pension Payments by Post Offices”;
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Tenth Report on Action Taken by the Government on the Observations/
Recommendations of the Committee contained in its Eighty-fifth Report
(Seventeenth Lok Sabha) on “Irregular Pension Payments by Post Offices”;

Eleventh Report on Action Taken by the Government on the
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